OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (HGs): DELHI

ORDER

Consequent upon recommentations of 'Committee for Inter-Se District Transfer of the Members of Staff and in
official exigency, the following postings / transfers in Group-C Officlals of Delhi District Court Estabiishment are

hereby made, with cmmedlate effect
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1. Hira Lal Galami Desg Peon Desg: Peon
EC : 90402/36000738 { Role: Orderly Rele: Orderly
Posting: In the Court previously j Posting: In the Court of Ms. Anju
presided over by Ms Anju Bajaj | Bajaj Chandna, Ld. Peincipal District
Chandna, Ld. Principal District & § & Sesslons Judge {H(s)
Sessions Judge Distt: Central
Distt: New Delhi THC
PRHC
2 Bali Ram Gond Desg: Peon Desg: Peon
£C: 83006421 Role: Orderly Role: Orderly
Posting: In the Court previously || Posting: In the Court of Ms. Anju
presided over by Ms. Anju Bajaj § Balal Chandna, Ld. Principal District
. Chandna, L. Principal District & | & Sesstons fudge (HQs)
Sessions ludge Distt: Central
Distt: New Dethi THE
PHC
3. BDharmender Kumar Desg: Peon Desg: Peon
Maurya Ralo: Orderly Role: Orderiy
EC: 89867064 f 10758 | Posting: In the PS Office of Ms. Anju | Posting: In the Court of Ms. Anju
Bajaj Chandna, the then, Ld. | Bajaj Chandna, Lg, Principal District
Principal District & Sessions Judge & Sesslons Judge (HGs)
Distt: New Delhi Distt: Centrai
£HC THC .
4, Yogesh Sharma Desg: Safal-Karamchari Desg: Safai-Karamchari
EC: 73158222 Rolé=Orderly Role: Peon
Posting: In the Court previously | Posting: In the PS Qffice of Ms, Anju
| presided over by Ms. Anju Bajaj [ Bajaj Chandna, Ld. Principal District
Chandna, td. Principal District & | & Sessions Jutige {HQs)
Sesslons Judge Distt: Central
Distt: New Delht THC
PHC
5 Vishnu Prasad Meena | Desg: Chowkidar Desg: Chowkidar
EC: 57232937 Role: Orderly Role: Peon
Posting: In the PS Office of Sh. | Posting: Office Pool, Admin.
Virender Kumar Bansal, the then, Ld. | Branch-11l
Principal District & Sessions Judge || Distt: Central
{HQs) THC
Distt: Central
THE
6. Ram Ayodhya Shah Besg: Chowkidar Desg: Chowkidar
EC: 50992/54264559 || Role: Orderly Role: Pean
Posting: In the Court Previously § Posting: Office  Pool, Admin.
presided over by Sh. Virender Kumar { Branch-1I
Bansal, the then, Ld. Principal § Distt: Central
District & Sesslons Judge {HQs) THC
Distt: Central
THC
7. Rakesh Kumar Desg: Peon Desg: Peon
EC: 10939 Role: Qrderly finle: Orderly
Posting: In the Court pravicusly i Posting: In the Court of Sh. Ashwan!
presided over by Sh. Ashwani Kumar J Kumar Sarpal, Ld. PD & S)
Sarpal, Ld. PD & SJ Distt: East
Distt: North-East KKD
KKD
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| 8. Desg: Pe- l Nesg: Peon
] EC: 51043 Role: Ord. ' . Rele: Orderly
: Posting: e Court previeusly ! Posting: In the Court of Sh. Ashwani
I y presided .- - uy Sh. Ashwani Kumar ? Kumar Sarpal, 1d. PD & 8
| Sarpal, Ld e S Dhistt: Fast
| ‘ Distt: Ner - L KKD
. | KED
9. { Sachin Senger Desg: Peon Desg: Peon
§ EC: 22665017 i Role: Ordi - Role: Orderly
Posting: (.- Pool, Family Courts, | Posting: in the RS Office of Sh.
KKD Ashwanl Kumar Sarpal, id. PD & 8)
{in diver-c wengcity) ! Diste: East
, [ ot s O e s e
10. | Pushpendra Kumar ) Desg: Sa: = omchan o Desg: Safai-Karamchari
i Meana | Role: Pec. Role: Peon
_1' EC: 79055075 Posting: .. "+~ Court Previously Sh. y Posting: In the Court of Sh. Sanjay
i; Sanjay -2+ ., Ld. Pringipal District | Sharma-l, 1d. Pancipal District &
& Sessior inte { Sessions Judge
{ Disut: Sharer ' Dstt: North-East
- | | KKD sy il s
11. ! Anil Kumar Rohilla Desg: Pen- ?—[’)esg: Peon
| C: 39091893 / 10558 f‘ Role: Ore:c / Role: Peon
f Posting: '~ 1+ Court Previously Sh. | Posting: In the Court of Sh. Sanjay
! Sanjay St...-. -, | d. Principal District | Sharma-l, Ld. Principal District &
ﬁ & Sessipan agae Sesslons Judge
Distt: Sha » o | Distt: North-East
i fL | KkkD KKD
f 12. r Hem Chand Deasg: Per:- i Desg: Peon
1 FC: 61859261 Role: Or-y Role: Qrderly
! l{ Posting: I+ e Court Previously Sh. | Posting: In the Court of Sh.
Pitamber .- id. Principal Judge, | Pitamber Dutt, id. Principal District
Family Crusts (HQs), South-West, ! & Sessions Judge
Dwarka Distt: New Delhi
i L (in_g'ile;r:e £Lanagity) o PHC
13, I‘] Kamlesh Kumar Patei ! Desg: Peo | Desg: Peon
=I EC: 10523 r Role: Ot ! Rowe: Orderly
Posting: Cour: Previously. Sh. | Posting; In the Court of Sh.
* pitambe: .o Ld. Principal Judga, | Pitamber Dutt, Ld. Principal District
Family Z-.7; (HQs), South-West, & Sessions Judge
: Dwarks l Distt: New Delbi
{in divertc - 2 atity} ) PHC
N L } —d
[ 15 | GauravKumar ﬁ_Desg: Pen” | Desg: Peon
EC: 50721894 Role. Per. i Role: Peon
f’ % Posting: T+:cr Pool, Admin. Branch- | Posting: In the PS Office of Sh.
A I[ { Pitamber Dutt, Ld. Principal District
Disit: Ceny o & Sessions Judge
: [ 5 IHC 1 tistt: New Dethi
‘ ; J PRC
15. “ Bharat Bhushan Patial § Desg: Peo:: E Desg: Peon
EC: 13305 Role: Ot Rale: Orderly
. Posting: v the Court Prewviously i Posting: In the Court of Sh. Sanjay
presided = uy Sh. Sanjay Garg-l, | Garg-ll, Ld. Principal District &
td Principe 'udge, family Courts, y Sessions judge
South, Soket Distt: Shahdara
I {in diverte:  .pacity) ' KED
16. || Vikas Sharma De:g?Pe(, : ftD'esg' Peon
£C: 90864737 /92100 | Role: Orur:!. : Role: Peon
Posting: «n the Court Previously | Pusting: Office Pool,  Admin.
| presideo vewr uy Sh. Sanjay Garg Hl, | Branch-ll
Ld. Prin:i = Iudge, Family Courts, l Distt: Central
' South, Sak- b THC
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Desg: Peon

+ Posting: In the Court previously
! presided over by Ms.  Sunena
Sharma, Ld. DI CC (4

Posting: In the Court of Ms. Sunena
Sharma, Ld. Spt. ludge (PC Act} {CBI}

[ (Coal Block Cases)-02

17. I Abdesh Kumar Desg: Peon | S
EC: 92222158 Role: Orderly : Rele: Orderly \?g,f‘l NDIRCEN B
Posting: In the Court Prewiously | Posting: IptHe’court of Sh. Sanjay ¥ Vi > o
presidgd aver by Sh. Virender Kumar | Garg-l, rt—ﬁaﬁamﬁtﬁn“- A13) ;2\5/:“\-\
4 = Bansal, the then, Ld. Principal § Sessiol fddge C ,5 @
! 5 District & Sessions Judge (HQs) ﬁ Distt: fHahdara A8 A (e
| i Distt: Central i KKD 2 9 Cha Jude Hr
‘ ! e o U
18. { Ashok Kumar Sharma , Desg- Peon -t Lesg: P ch,’
EC: 12098007/10597 | Role: Peon t Role; Qrd b
I Posting: Office Pool, Admin. Branch- | Posting: In t onﬂiﬁﬁ@flﬁﬁﬁh y
Il Bangal, Ld. DI CC-0Z=== =
i: - Distt: Central Distr-shahddra o
' THC _ KKD T
P19, | vikes I Desg: Peon Desg: Pean
| CC: 73055037 Role: Peon Role: Peon
I Posting: Office Pool | Posting:  Office  Pool, Admin.
{ RACC Branch-ill
i Distt: Central
/ THC
/D./ teevan Kumar | Dasg: Peon Desg: Peon
EC: 10775/39087349 | Role: Orderly Role: Orderly

| Distt; Squth-East ' RACC
1 Saket ~ ]
T21.7'f Idrish Khan ! Desg: Peon i Cesg: Peon

I EC: 10821 | Role: Orderly il Role: Orderly
Posting: In the Court previously || Posting: in the Court of Ms. Sunena
presided aver by Ms. Sunena || Sharma, Ld. Spl. Judge (PC Act) (CBY)
Sharma, Ld. &1 CC-04 (Coal Block Cases)-02
Distt: South-East RACC
Saket_
22. { Savita Desg: Safai-Karamchari Desg: Safai-Karamchori
EC: 87276755 Role: Qrderly Role: Peon
Posting: In the Court of Ms. Sunens i Posting: Office  Pool, Admin.
| Sharma, «d. Spl. Judge [PC Act} [CBY} * Branch-lIl
{Caal Block Cases)-02 | Disti: Central
RACC , TC
{
23, || Rawl Desg: Peon Desg: Peon
EC: 14933861 * Role: Orderly { Role: Orderly
| Posting: In the Court previously ; Posting: In the Court of $h. Deepak
! . presided over by Sh. Deepak Garg, | Garg. 1d. Principal Judge, Family
i L. DECC-09 Courts, North, Rohini
| Distt: Central {in diverted capacity)
s THC
24. Lokesh Kumar Sharma | Desg: Peon Desg: Peon
EC: 30819408 / 10916 | Role. Ordeny | Role: Orderly
Posting: In the Court previously | Posting: in the Court of Sh. Deepak
presided over by Sh. Deepak Garg, } Garg, ld. Principal Judge, Famlly
: Ld. D) CC-09 Courts, North, Rohini
I Distt: Central | (in diverted capacity)
| TiC
- i
25 Jitender Singh Desgt Peon Desg: Peon
1 EC: 90518471 Role: Orderly ] Role: Orderly

Posting: In the Court previously |
presided over by Sh. 5 S Rathi, Ld. DI
cc-11

Oistt: Central

THC i’

Posting: In the Court of Sh. § §
Rathl, Ld. Principat Judge, Family
Courts, East, KKD

1 {in diverted capacity)
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[ 7. " Aman i Desy: e I Desg: Peon ™
l, EC: 75341510 I Rote: Qrd- i Role: Orderly :
: Posting’ Court previously i Posting: In the Court of Sh. § §
I presided ..o~ Sh. 55 Raths, Ld. D) { Rathy, td. Principal Judge, Family
1CC11 ! Courts, Fast, KKD
Distt: Centr.» i {in dverted caparity}
THC i I
22, 1 Rajesh Desg: Pecn T M Besg Poon T
' EC: 42393038 / 10950 ! Rote Ord- Rolo: Orderly
! ' Posting: Court previously | Fosting: In the Court of Sh M K
presided o-r tv, Sh. M K Nagpal, td. | Nagpal, Ld. Principal ludge, Family
;i D) CC-13 Caurts, South, Saket
1 Distt: Car ;. (in diverted capacity)
! _ THC . I I
28. Satish Prasad Singh p Desg: Pecr. I Desg: Peon
EC: 90209/70429278 | Role: Order | Role: Pean
Pasting. -~ ¢ Court previouriy ) Posting; Office Pool, Admin.
presided o, -, Sh, M K Nagpal, Ld. § Branch-ll
thCC-13 Distt: Central
Bistt: Cen: . THC
i THE | .
29. | Ramesh Desg: Safur - -« -ncharl . Desg: Safai-Karamchari
£C: 90823/84833752 | Posting: C+ v .ng Branch . Posting: Caretaking Branch
§ Distt: Sou:r i Distt: New Dethi
§ Saket ! PHC
30. [ Vinay Kumar 1 Desg: Fara<h Desg: Farash
EC:90273/51612665 Posting: Ca » ..~ 1 Branch Posting: Caretaking Branch
i Distt. New e - Distt: South
i PHC i Saket
| I S - e T
31. ! Pankaj Desg: Pec Desg: Peon
GC: 97388316 /92142 | Role: Ord. -, Ro'e: Orderly 4
I Pusting: In 1. Court of Sh. Mukesh ! Posting: In the Court of Ms. Colette
3 Kumar, PC *1 7 05 { Rashmi Kujur, Ld Spl. Judge PC Act
{ Distt: we CBI-05
RS RACT
) .
32. ] Manoj Kumar | Desa: Pec- - Desg: Peon
EC: 11111 T Role: Ord-r . ' Role: Orderly
; J Posting: 11 .- = .ourt of Ms. Colette ; Posting: In the Court of Sh. Mukesh
' Rashmi K0 o 4 Spl Judge PC Act | Kumar, PO MACT-05
; CAl-35 Distt: West
i RACC THC
—— L | [ e
33. ¥ shivKumar Sharma ! Desg: Naits Desg: Naib Nazir
§ EC: 91071 I Posting: 1+ ve Court of Ms [ Posting: Naearat Branch
! Tabassurn e, d. IMFCMC.02 | Distt: Central
| Distt: New. v - THC
JI I PHC i
STy “ Ghanshyam E Desg:l;lai!: Lo T Peug: Nalb Nazir ;
i £C: 10717/ ¢ Posting: M- . . Sranch Posting: In the Court of Ms.
! 76963719 !'i Distt: Cen:r . Tatassurmn Khan, L. JMFC MC-02
© THC Distt: New Delhi
I| PHC
35. || Bhupal Singh " Desg: Civit . B Desg: Rranch Incharge/Civil Nazir
EC: 90761 : Posting: I o "urts of Sh. Ram Lal | Posting: Nazarat Branch
Meena, ! . CC06, Sh. Manoy | Distt: Central
| Kumar-l, ! ) CC05 and Sh. | THC
f Mukesh K - v cupta, bd. B CC-07 {w.e.f. 01.02.2026)
: Distt: Cen.r-' I
‘ P THC :

Ed




36. | Sunil Shah { Desg: Civli Nazir o _;pseﬂsé':'ml\l_a;—_ ' ]
EC: 90905 Posting: Nazarat Branch - Posting: in the Cours of Sh. Ram
' Distt: Central | Lat Meena, Ld. DI CC-06, Sh. Manoj
! i THC ! Kumar, td. D} CC-05 and Sh.
i i Mukesh Kumar Gupta, Ld. DJ CC-07
Distt: Central
THC
. ) _(_sa}r_;e._f..‘gvl_p?.?()%)
37, Jatin Mudgal Desg: Peon ) Desg: Peon
EC: 49144526 Role: Orderly Role: Peon
Posting: In the Court of MWMs. | Pasting: Office  Pool, Admin.
1 Alshwaryg Singh Kashyap, the then, j Branch-lii
! 1d. IMFC-10 Distt: Central
' Distt: West THC
= THC
i e T - PR SO — —
38. [ Pardeep Kumar - Desg: Chowkidar Nesg: Chowkidar
EC: 92153 | Role: Peon Role: Pepn
| Posting: E-Sewa Kendra and Suvigha y Posting: 1n the Court of Ms. Shivali
Kendra Bansal, Ld. ASJ-02
Nistt: Central Distt: South-West
) ‘LHC _[?__uqi_arka B . 1
39. | Rakesh Kumar TDesg: Safal-Karamchari ] Nesy: Safai-Karamchari
EC: 90863 " Role: Pean Role: Peon
Posting: In the Court of Ms. Shivall | Posting: E-Sewa Kendra and
Bansal, Ld. AS)-02 | Suvidha Kendra
Bistt: South-West Distt: Central
i Dwarka B | The
40. } tasbir Singh ¥ Desg: Peon | Desg: Pean
tC: 740636361 i Role: Orderly | Role: Orderly
i Pasting: In the Court of Ms. Chhavi | Posting: In the Court of Ms. Shunall
| Bansal, Ld. JMFC-11 ' Gupta, Ld. ASS FTC-02
| Distt: South-East | Distt: South
) | Saket o | Saket
41. 1§ Shanwan Kumar Dasg: Poon . Desg- Pecn
EC: 59938204 f 10853 § Role: Orderly { Role: Orderly
Posting: In the Court of Ms. Shunali | Pasting: In the Court of Ms. Chhavi
1! Gupta, Ld, ASJ FTC-02 Bansal, Ld. IMFC-13
{ Dist:: South i skl South-Cast
JlL o Saket J\_ Saket

Non-compliance of the above directions or iT'Emediately proceeding on leave snall be viewed setiously and the
erting official will be liable for suitable disaplinary action.

Sh. Bhupal Singh, Civil Nazir, EC 90761 15 hereby transferred as the Branch Incharge, Mazarat Branch, Central, THC
and he will also look after the work of Cwvil Nazir In the Nazarat Branch, Central, THC, w.c.f. 01.02.2026.

All Nazirs who are transferred, are hereby directed to hand over complete charge of the concerned
Court{s)/Branch to their respective successors. They shall also ensure that any conslgnment work pertaining to
thelr tenure, if pending, Is completed and a campletion repart In this regard is submitten within 10 days to the
Dealing Official, Personal File, Central, THC, for necessary information and record.

Al Nazirs who ore transferred, are hereby directed 1o mark their attendance in the senior-most Court assigned to
them. Howewur, they shali ensure regular reporting and compliance in respect of all Courts assigned to them,

This order shall not be considered as « change cf cadre of the a‘oresad officials mentioned at 5. Nos.
4,5,6,10,22,38 and 35. They will cantinue to be in their parent cadre for 2!l purpose

All the above mentioned officials shail be STAND RELIEVED from their respective postings with the directions to
join at their transferee station forthwith.

All the Administrative Officers/Branch Incharges of Administration Branches of all Districts, Delhi/New Delhl, are
heraby directed fo submit the compliance report it respect of the above transfer order, forthwith, so that the
same may be transmitted 1o Administration Branch-lll, Central, Tis Hazar Courts, Delh! without delay. The
compllance may be cormmunicated either through official correspondence, WhatsApp message, or email,
followed by submission of a hard copy in due course, for immedilate necessary action.

VIS NE TV

{ANIU BAIA) CHANDNA}
PRINCIPAL RISTRICT & SESSIONS JUDGE {HQs)
TIS HAZARI COURTS, DELHI
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Nol.f.?ﬂ.iﬁj.é;\umw-m JCentralfF 13)/v. " 76 batey, Delhu mg?;?,J.”'ZD?F'

Copy forwarded for information and necc..~ - action to:-

Ld. Principal District & Sessions Judges, ¢v.:: ~rned Delhi/New Deihi,

Ld. Principal Judge, Family Courts (HQs} -1~ West, Dwarka

The Adrministrative Officers {udicial}/8: 1. -+ in-Charges, Administration Branch concerned Dethi/New Delhi.
The Accounts Officers/Assistant Accourt. 7 * rers, Accounts Branch concerned Dethi/New Delhi.

The Dealing Officials, Personal File, Adrii- <1 2tion 8ranch- I, Contral District, Tis Hazari, Delhi.

The Dealing Officials, Leave Seat, {Central’. :elhi

The Officers concerned.

The Officials concerned to Jnin o0 i transfer staton forthwith, irrespective of the mode
{whatsapp/iayers/official website) by whi:: transfer erder is received to them.

9. Dealing Officlals, Lavers and ACR cell are 1 r2by directed for necessary updating of records as per rules.

10. For uploading on Layers.

11. The wWeb Site Committee, Hindi/Englist 1+ lazari Courts, Delht for uploading the said arder on the officiat
- Website on the “Employees Corner” of 150,01 Court.
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PRINCIPAL DISTRICT & SESSIONS JUDGE {HOs)
TIS HAZAR] COURTS, DELH!



